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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

LA. 691/2025
IN
ORIGINAL APPLICATION NO. 1271/2024 (PB)

IN THE MATTER OF:-

Shri Khroo L. Pariat ...Applicant

Versus

State of Meghalaya & Ors ..Respondents

AFFIDAVIT ON_ BEHALF OF RESPONDENT NO. 5§ - ,
MEGHALAYA STATE POLLUTION CONTROL BOARD

(MSPCB)
I, Dr. George Hagi Chyrmang, s/o (L) D. Kyndiah, aged about 44 years,

having office at Lumpyngngad, Shillong, Meghalaya, 793019, do hereby

solemnly affirm and declare as under :-

1. ThatIam presently posted as the Member Secretary of the Meghalaya
State Pollution Control Board (MSPCB), and as such in my official
capacity, I am well conversant with the facts and records of the case
and hence competent and authorized to swear this affidavit on behalf

of MSPCB, hereinafter referred to as the ‘Board’.

— m__m’ )
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2. Thaton 17.10.2025 this Hon’ble Tribunal was pleased to issue notice
in the instant interim Application filed by the Applicant seeking
various directions against the Respondents. That the specific
direction sought against the Answering Respondent Board is the
implementation of Rule 8 (1) of the Construction & Demolition
Waste Management Rules, 2016.

3. It is stated that in compliance with Rule 8 (1) of the C & D Waste

- Management Rules, 2016, the Board collates information in Form III
from the local bodies and competent authorities to monitor the

implementation of the said Rules. The Board has issued

)Z communication dated 16.7.2025 reminding all the competent
E ) authorities to submit information as required in Form III for the
financial year 2024-2025. The information for the financial year
2024-2025 is awaited.
(A copy of the communication dated 16.7.2025 issued by the
Member Secretary of the Board to all the urban bodies and

competent authorities is marked and annexed as Annexure

R/1.)

4. It is stated that the Board in compliance of the said Rule 8, has been

%/ e WY
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(CPCB) in Form IV as required under the C & D Waste Management

Rules, 2016.

(Copies of the Annual Reports sent to the Central Pollution

Control Board for the Financial Years (2016-2017, 2019-

2020, 2020-2021, 2021-2022, 2022-2023 & 2023-2024) is

marked and annexed as Annexure R/2.)

S. Isay that the facts stated in the above paras are true and correct to the

best of my knowledge and information.

Date: 10.12. 20325

Place: Sh. il m&

Identified by:-

%

b

(H.{ss_ F 3 f;areh)
(Advocate)
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\ "R SECRETARY
Meghalaya %luc[ol}!'lcn Control Board
Shillong
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VERIFICATION

I, Dr. George Hagi Chyrmang, aged about 44 years, serving as Member

Secretary, Meghalaya State Pollution Control

Board (MSPCB),

Respondent No. 5, having office at Lumpyngngad, Shillong, Meghalaya,

793019, do hereby state that I have submitted this Affidavit on solemn

affirmation and oath. 1 have verified that the facts are

true to the best of

my personal knowledge and belief. I have not suppressed any material

fact known to me and relevant to this matter.

Date: 10.12, 2095

Place: $h Nora

Identified by:-

b

(Miss. P.s. Bash)
(Advocate)

ﬁrtfuah

*/ L AMARE
[ £8ST KHASIHILLS )

ROTARPN
*

‘ REG. 0, 22720

BEIV SECRETARY
Meghalaya State Pollution Control Board
Shillong

Solemn; Affy
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€ deponent is ;
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! Certity that s .. = A
read oye \Midavit are
Who v Penonent
° Queenborn Lamare

'5es NOTARY ! t'c't
st Khasi Hills Distri 4
- Rzg. No. 22720 gial



- ANNEXURE R/1
Meghalaya State Pof‘ié@rﬂ&mt :

rol Board e
Forests & Environment Department, Government of meghalaya ' C| ] —=
ARDEN’ Lumgyngngad, Shitlong - 793014 st %ﬁﬁ#
website : http:// megspcb.gov.in .
// - mspD
By Registered Post
[l
No. MSPCB/CDW—UZO17/2025-2026/ ) Dated Shillong, thez é.é July, 2025
1. The Chief Executive Officer, t 4. The Chief Executive Officer,
Shillong Municipal Board, Resubelpara Municipal Board,
Shillong, East Khasi Hills District Resubelpara, North Garo Hills District
9. The Chief Executive Officer, 5. The Chief Executive Ofﬂcer;
Tura Municipal Board, Williamnagar Municipal Board,
Tura, West Garo Hills District Wwilliamnagar, East Garo Hills District
3. The Chief Executive Officer, 6. The Chief Executive Officer,
Jowai Municipal Board, Baghmara Municipal Board,
Jowai, West Jaintia Hills District Baghmara, South Garo Hills District

Sub:  Submission of Annual Report for Construction and. Demolition Waste for the
financial year 2024-2025 as per Construction and Demolition Waste Management
Rules, 2016

Sir/Madam,

With reference to the above, this is to inform that the Board is yet to receive the
Annual Report on Construction and Demolition Waste Management Rules, 2016 for the
financial year 2024-2025.

As such, you arc hereby requested 10 kindly submit the Annual returmn for the
Financial year 2024-2025 on construction and demolition waste management in Form - III to
the Board by on orf before 28" July, 2025 to enable this Board to compile & file the same t0
the Central Pollution Control Board. Information may also be provided by email
megspcb@rediffmail.com.

This is for your information and necessary action.

Enclosed: As stated above.

Yours faithfully,

’ ‘,\\
™~
»

X (Dr. G.H. QHYRMANG, MES)
S MEMBER SECRETARY
Meghalaya State Pollution Control Board _
Shillong, .
Memo. No. SPCB/CDW-1/2017/2025-2026/%1 -4 Sated Shillong, the/¢ uly, 2025
Copy to:-
1. The Director, Urban Affairs Department, Shillong for kind information and needful.

o/t P

MEMBER SECRETARY

e ————— s ————

--_.A‘.....-_._.,...______.__-—‘— S— - e m—— R
N i ~AalA4
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: ANNEXURE R/2
Meghalaya State P&&aw Control Board i

——

Forests & Environment Department, Government of Meghalaya e

'ARDEN' Lumpyngngad, Shillong-793014 4
Website: hitp://megspcb.gov.in - mspCb
._' — . 3 J—f
7 CB/CDW-1/2017/2021-2022/ 35 Dtd Shillong the/ August,2021

The Divisional Head, UPC-I Division,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi - 110032

Sub: Annual Report on implementation of “the Construction and Demolition Waste Management
Rules, 2016 — regarding

Sir,

With reference to the above, please find enclosed herewith the Annual Report on the Construction
and Demolition Waste Management Rules, 72016 for the Financial Year 2016-2017, 2019-2020 & 2620-
2021 in respect to the State of Meghalaya.

[n respect to the Annual report for the Financial Year 2017-2018, copy of the Annual report is
placed as Annexure —A.

This is for your kind information and needful.

Enclosed: As stated above.
Yourg Taithtully,

\ o

MEMBER SECRETARY
Meghalaya State Pollution Control Board
Shillong

o\«

At i E il mam:pru.qncb-mea@qov.in: megspcb@redifimail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary-2522802
ot Ta i smtmsmidan- 7520NT U ACEOUNLS- 252 Z124; Telefax-2521764.




Meghalaya State P@@En Control Board

Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shillong-793014

Website: http://megspcb.gov.in

Form -1V

See [Rule (8)(3)]

ANNUAL REPORT FOR THE FINANCIAL YEAR 2016-2017

»

Name of the State/Union territory Meghalaya

Name & address of the State Pollution Meghalaya State Pollution

Control Board / Pollution Control Control Board, *Arden’

Committee Lumpyngngad, Shillong -
793014

LJ

Number of municipal authorities responsible for
management of municipal solid wastes in the
State/Union territory under these rules

7 (Seven) Numbers

4. A Summary Statement on progress made by | Attached as Annexure — I
municipal authoriiies in respect of implementation :
of Schedule I1I)

o A Summary Statement on progress made by | Schedule — [V Not Found In

municipal authorities in respect of implementation
of Schedule IV

The Rules

NS

Date: 27" August,2021 MEMBER SECRETARY
' Meghalaya State Pollution Control Board
Place: Shillong Shillong

‘ontact details: Email: memsecy.spch-meg@gov.in, megspcb@reditfmail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary-2522802;
Crinntifir-2571614. Enninsarina-767153%: | anal-257N044: | aharatary-2521726: Administration-2520073: Accounts-2522124; Telefax-2521764.



veghalaya State PO@M Control Board

Foresis & Environment Department, Government of Meghalaya
‘ARDEN' \l;jump yngngad, Shillong-793014 s it e
ebsite: http://megspcb.gov.in e A : rr.spc_b

ANNEXURE = [

UMMARY STATEMENT ON PROGRESS MADE BY MUNICIPAL AUTHORITIES IN
RESPECT OF IMPLEMENTATION OF SCHEDULE I1I

"gﬁ,ﬂnu!ation of policy by State Government:
' The State Government under Forests & Environment Department has forwarded copy of the

notified Rules to all the stake holder for strict implementation of the Rule 9 as laid down under
Construction and Demolition Waste Rules, 2016

1. Identification of Sites for collection and processing facility:
Site for collection and processing facility is yet to be identified.

3. Commissioning and implementation of the facility:

" Site for collection and processing Jacility is yet to be identified by the Government.

4. Monitoring by SPCBs:

Does not arise due to absence of facility at Sl. No. 3

MEMBER SECRETARY

Meghalaya State Pollution Control Board
Shillong

- __W—_—"?_____'_,—-——'—_-
364-2521217; Member Secretary-2522802

hairman-0
522124; Telefax-2521764.

520073, Accounts-2

i i i : bers: C
z i it: g in, megspcb@redifimail.com Telephone Numbe!
-onkact datels: f.r_r{al!. r.ne_msgcy.sgc_bﬁn:gg(?_?ﬂ“mﬂh73}(&’““_ Laboratory-2521726; Administration-2




Meghalaya State P(ﬁaﬁw Contro! Board .9

Foresis & Environment Department, Government of Meghalaya e

'ARDEN' Lumpyngngad, Shillong-793014 S
Website: htip://megspcb.gov.in — mspcb
Form -1V
See [Rule (8)(3)]
ANNUAL REPORT FOR THE FINANCIAL YEAR 2019-2020, 2020-2021
8 Name of the State/Union territory | Meghalaya

. Name & address of the State Pollution Meghalaya State  Pollution

Control Board / Pollution Control Control Board, ‘Arden’

Committee Lumpyngngad, Shillong -

793014

Number of municipal authorities responsible for | 7 (Seven) Numbers
management of municipal solid wastes in the
State/Union territory under these rules

(99 ]

&, A Summary Statement on progress made by | Attached as Annexure — [ X
municipal authorities in respect of implementation
of Schedule I1I]

A Summary Statement on pr(;gress made by | Schedule — IV Not Found In
L municipal authorities in respect of implementation | The Rules

wh

of Schedule IV

|

—~

ot

Date: 27" August,2021 | MEMBER SECRETARY
T Meghalaya State Pollution Control Board
Place: Shillong Shillong

|

- ot f

Contact details: Email: memsecy.spcb-meg@gov.in, megspcb@rediffmail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary- i
g P . 21778, Adminictration-2520073; Accounts-2522124; Telefax-25217¢ .
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Meghalaya State Pollution Control Board 1
Forests & Environment Department, Government of Meghalaya =
"ARDEN' Lumpyngngad, Shillong-793014 | <5

Website: http://megspcb.gov.in

- mspeh ..
ANNEXURE — [l

A SUMMARY STATEMENT ON PROGRESS MADE BY MUNICIPAL AUTHORITIES IN
RESPECT OF IMPLEMENTATION OF SCHEDULE I1I

1. Formulation of policy by State Government:
The Board had advised the Director, Urban Affairs Department to ensure formulation of the
policy as per Rule 9 (1) of the Construction and Demolition Waste Management Rules,2016.
Formulation of the Policy is being initiated by the State Government.

p=

[dentification of Sites for collection and processing facility:
Site for coliection and processing facility is yet to be identified
3. Commissioning and implementation of the facility:

Site for collection and processing facility is yet to be identified by the Government,

o

Monitoring by SPCBs:

Does not arise due to absence of facility at SI. No. 3.

—

MEMBER SECRETARY
Meghalaya State Pollution Control Board
Shillong

ontact details: Email: memsecv anrh-mea@mnav in mencenrh@radiffmail cam- Telanhane Nimbore: Thairmman-NT&A-IEFI1IT. Mambar Carcatan 3823000
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& 11
Meghalaya State Po@.ﬁZn Control Board =

Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shillong-793014
Website: htt ://megspcb.gov.in

é

mspcb

A
fDW-IDOf?QOH-ZON R Dtd Shillong the>2 7fuly, 2022

he Divisional Head, UPC-| Division,
[Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
y Delhi - 110032

f Annual Report on implementation of “the Co

nstruction and Demolition Waste Management
Rules, 2016 - regarding
g

With reference to the above,
‘and Demolition Waste Management
of Meghalaya.

please find enclosed herewith the Annual Report on the Construction
Rules, 2016 for the Financial Year 2021-2022 in respect to the State

This is for your kind information and need ful.

Enclosed: As stated above.

Yours faithfully,

MEMBER SECRETARY
Meghalaya State Pollution Control Board

/&hillong
Memo No.MPCR/CIyW-1/2017/2022-2023/ 5/’;?--//'— Did Shillong the=”, July,2022

Copy to:

I. The Regional Director, Regional Directorate, CPCB, North East Region, Lower Motinagar, Shillong

for favour of infermation.

MEMBER SECRETARY
Meghalayva State Pollution Control Board

Shillong

i 364- tary-2522802,;
tails: Email: memsecy.spchb-meg@gov.in, megspcb@redifimail.com; Telephone quhe_rs: ED?KT—?P-{.}SM 2521_217. Member Secretary
"ific-2521514; Engineering-2521533; Leqal-2520044: | ahoratary-262177R: A dminices
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Form -1V

See [Rule (8)(3)]

ANNUAL REPORT FOR THE FINANCIAL YEAR 2021-2022

Name of the State/Union territory

| Meghalaya ]

Name & address of the State FPollution
Control Board / Pollution Control
Committee

Meghalaya State Pollution
Control Board, *Arden’
Lumpyngngad, Shillong -
793014

Number of municipal authorities responsible for
management of municipal solid wastes in the
State/Union territory under these rules

7 (Seven) Numbers

4. A Summary Statement on progress made by
: municipal authorities in respect of implementation
of Schedule 111]

Attached as Annexure — [

]

A Summary Statement on pfé—gr-ess made by
municipal authorities in respect of implementation
of Schedule IV

_le

Schedule — [V Not Found in
The Rules

il

Date: 29" July,2022

Place: Shillong

.

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

12
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ANNEXURE — |

ﬁi‘UMMARY STATEMENT ON PROGRESS MADE BY MUNICIPAL AUTHORITIES IN
) RESPECT OF IMPLEMENTATION OF SCHEDULE 111

‘ormulation of policy by State Government:
The State Government has prepared the Draft Meghalaya State Policy on Construction and

Demolition Waste Management Policy,2021 and is under finalization.

E identification of Sites for collection and processing facility:

Site for collection and processing facility is yet 0 be identified.

3. Commissioning and implementation of the facility:

Site for collection and processing facility is_yet to be identified by the Government.

4. Monitoring by SPCBs:

Does not arise due to absence of facility at Sl. No. 3.

MEMBER SECRETARY

Meghalaya State Pollution Control Board
Shillong




Meghalaya State ng@;n Control Board —14
Forests & Environment Depa t,"Government of Meghalaya / Ve 7/ S
‘ARDEN’ Lumpyngngad, Shillong - 793014 ("2
Website : http://megspcb.gov.in

| K
Jo.MPCB/CDW-1/2017/2023-2024/ 7 | Dtd Shillong the 7  October, 2023

To,

The Divisional Head, UPC-I Division,
Central Pollution Control Board,

Parivesh Bhawan, East Arjun Nagar,
Delhi — 110032

Email: Danish.cpcb@gov.in, upcl.cpch@gov.in

Sub:  Annual Report on implementation of “The Construction and Demolition Waste
Management Rules, 2016 - regarding

Ref: No. CP-25/4/202l-UPC-[-Hb-CPCBOHO/ZS?O, Dated: 30" August, 2023.

With reference to the above, please find enclosed herewith the Annual Report on the
Construction and Demolition Waste Management Rules, 2016 for the Financial Year 2022-2023
in respect to the State of Meghalaya.

This is for your kind information and needful.

Enclosed: As stated above.
Yours faithfully,

MEMBE TARY
Meghalaya State Pollution Control Board
Shillong.

-ontact -jeta%lf; Email : memsecy spch-meg@gov.in, megspcb@redifimail com; Telephone Numb--w:Shaumarm%tt 2521217, Member Secretary-2522802;
Scientific-2521514: Engineering-2521533: Legal-2520044; Laboratory-2521726; Administration-2520073: Accounts-2522124; Telefax-2521764
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Form -1V

See [Rule (8) (3)]
ANNUAL REPORT FOR THE FINANCIAL YEAR 2022-2023

Name of the State/Unicn territory Meghalaya
Meghalaya State Pollution
Name & address of the State Pollution Control Control Board, *Arden’
Board / Pollution Control Committee Lumpyngngad, Shillong -
795014

Number of municipal authorities responsible for
management of municipal solid wastes in the 7 (Seven) Numbers
State/Union territory under these rules

A Summary Statementon progress made by municipal
4. authorities in respect of implementation of Schedule Attached as Annexure — [
o

A Summary Statement on progress made by municipal | Schedule — [V Not Found [n The
authorities in respect of implementation of Schedule [VJ Rules

W

Date: 9" October, 2023. . ME CRETARY

Meghalaya State Pollution Qpntrol Board
Place: Shillong Shillong
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ANNEXURE —|

RY STATEMENT ON PROGRESS MADE BY MUNICIPAL AUTHORITIES IN
RESPECT OF IMPLEMENTATION OF SCHEDULE I11

‘ gilation of policy by State Governrment:

The State Government has approved the Meg

halaya State Policy on Construction and Demolition
Waste, 2021.

‘fi’ltiﬁcalion of Sites for collection and processing facility:
Site for collection and processing facility is yet to be identified.

‘?_Commissioning and implementation of the facil ity:

Site for collection and processing facility is yet to be identified by the Government.

4 Monitoring by SPCBs:

Does not arise due to absence of facility at SI. No. 3.
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b formation to the Construction and Demolition Waste Management:

rmation on Construction and Demolition Waste Management in giveh table:

Meghalaya

A Recycled/ | Off- Disposed
District Generated | Collected without Remarks
Processed | Take .
processing
East Khasi
Hills ‘ . 0 0 0
West Khasi
Hills 0 0 0 0 0
South W_est 0 0 0 0 0 The C&D
Khasi Hills ;;va_ste are
West Jaintia | being stored
Hills 0 8 8 0 0 within the
East Jaintia ; site itself
Hills 0 0 0 0 0 which has
West Garo been reuse
Hills 0 0 0 0 0 at the same
South Garo site for the
Hills 0 0 0 0 0 purpose of
East G construction
H?;S i 0 0 0 0 0 leveling,
making
Sﬁﬁh o 0 0 0 0 0 road/
L

Ri Bhoi 0 0 0 0 0 pavemen
South \Yest 0 0 0 0 0
Garo Hills
Eastern West
Khasi Hills 0 0 0 0 0
District

2. List of District Wise C&D waste collection centres.

Sl No. District Waste Collection Centres
1 East Khasi Hills N.A

2 West Khasi Hills N.A

3 South West Khasi Hills N.A

4 West Jaintia Hills N.A

5 East Jaintia Hills N.A

6 West Garo Hills N.A =
7] South Garo Hills N.A

8 East Garo Hills N.A

9 North Garo Hills N.A

10 Ri Bhoi N.A

11 South West Garo Hills N.A

13 Eastern West Khasi Hills N.A

District

17
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»

act Details of the Nodal Officer assigned for looking after the matter of CD waste
in concerned State/ Union Territory.

Contact Details

o Municipal Board

smb-meg{@nic.com

long Cantonment Board

ceoshil—siats@gmail.cdm

mara Municipal Board

bmbceol23@gmail.com

ra Municipal Board

ceotmb@ymail.com

owai Municipal Board

ceol23jmb@email.com

*Wi[liamnagar Municipal Board

ceowmb(@gmail.com

Resubelpara Municipal Board

rmbresu@gmail.com

ME
Meghalaya State Po

ECRETARY
tiomr Control Board
Shillong

18




Meghalaya State FOI880n Control Board -19

Forests & Environment Department, Government of Meghalaya

‘ARDEN’ Lumpyngngad, Shillong - 793014
Website : http://megspcb.gov.in - / 6} %
- s mspcb —
£ Vi
No.MPCB/CDW-2/2024/2024-2025/ Dtd Shillong thé5 - July, 2024

To, ;
The Member Secretary,
Central Pollution Contro! Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi — 110032
Email: mscb.cpcb@nic.in

Sub:  Annual Repoit on implementation of the Construction and Demolition Waste Management
Rules, 2016

Sir,

With reference to the above, please find enclosed herewith the Annual Report on the Construction
and Demolition Waste Management Rules, 2016 for the Financial Year 2023-2024 in respect to the State
of Meghalaya.

This is for your kind information and needful.

Enclosed: As stated above.
Yours faithfully,

A
f N\)\
=

\
(Dr. G.H. CHYRMANG, MFS)

MEMBER SECRETARY
R Meghalaya State Pollution Control Board
@ [\ Shillong

Contact deiails | Email : memsecy.spcb-meg@gov.in, megspcb@redifimail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary-2522802;



Meghalaya State P on Control Board —
Forests & Environment Dep overnment of Meghalaya
‘ARDEN’ Lumpyngngad, Shillong - 793014
Website : http://megspcb.gov.in

Form -1V
~ See [Rule (8)(3)]
ANNUAL REPORT FOR THE FINANCIAL YEAR 2023-2024
E Name of the State/Union territory Meghalaya
2. Name & address of the State Pollution Control Meghalaya  State  Pollution
Board / Pollution Control Committee Control Board, ‘Arden’

Lumpyngngad, Shillong -
793014

3. Number of municipal authorities responsible for | 7 (Seven) Numbers

management of municipal solid wastes in the
State/Union territory under these rules

4, A Summary Statement on progress made by municipal Attached as Annexure — |
authorities in respect of implementation of Schedule
III] .

5. A Summary Statement on?.irogress made by municipal | Schedule — [V Not Found In The

authorities in respect of implementation of Schedule IV | Rules

ﬁ}/,'\
g '”é‘ \
(Dr. G.HC NG,MFS)

Date: 31% July,2024 | MEMBER SECRETARY
Meghalaya State Pollution Control Board
Place: Shillong Shillong

Contact details - Email : memsecy.spcb-meg@gov.in, megspcb@rediffmail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary-2522802;
Scientific-2521514; Engineering-2521533; Legal-2520044; Laboratory-2521726; Administration-2520073; Accounts-2522124; Telefax-2521764



Meghalaya State Pgls(t n Control Board —
Forests & Environment Depa JGovernment of Meghalaya %1
‘ARDEN’ Lumpyngngad, Shillong - 793014
Website : http://megspcb.gov.in

mspcb —

ANNEXURE — 1

A SUMMARY STATEMENT ON PROGRESS MADE BY MUNICIPAL AUTHORITIES IN
RESPECT OF IMPLEMENTATION OF SCHEDULE III

1. Formulation of policy by State Government:

The State Government has approved the Meghalaya State Policy on Construction and Demolition
Waste, 202 1.

2. Identification of Sites for collection and processing facility:
Site for collection and processing facility is yet to be identified.
3. Commissioning and implementation of the facility:

Site for collection and processing facility is yet to be identified by the State Government.

4. Monitoring by SPCBs:

Does not arise due to absence of facility at SI. No. 3.

v
(Dr. GHC {RMANG,MFS)

MEMBER SECRETARY
Meghalaya State Pollution Control Board
Shillong

Contact details : Email : memsecy spch-meg@gov.in, megspcb@redifimail.com, Telephone Numbers: Chairman-0364-2521217; Member Secretary-25228(
riantific-2621514: Enaineering-2521533; Legal-2520044; Laboratory-2521726, Administration-2520073; Accounts-2522124; Telefax-2521764



Meghalaya State Pgl gpn Control Board —
Forests & Environment Depa (Zovernment of Meghalaya jz

‘ARDEN’ Lumpyngngad, Shillong - 793014 ﬁ
Website : http://megspcb.gov.in

mspcb —

pu——

{ditional Information to the Construction and Demolition Waste Management:

1. Information on Construction and Demolition Waste Management in given table:

2.
’,St:te/ ; Disposed
Union Recycled/ | Off- | without

| Territory | District Generated | Collected | Processed | Take | processing | Remarks
East Khasi
Hills 0 0 0 0 0
West Khasi
Hills 0 0 0 0 0
South West
Khasi Hills | 0 0 0 0 0
West The C&D
Jaintia waste are
Hills 0 0 0 0 0 being  stored
East Jaintia within the site
Hills 0 0 0 0 0 - itself  which
West Garo | _ has been reuse
Hills 0 0 0 0 0 at the same site

Meghalaya South Garo for the purpose

Hills 0 0 0 0 0 of _
East Garo construction,
Hills 0 0 0 0 0 leveling,
North Garo making
Hills 0 0 0 0 0 road/pavement.
Ri Bhoi 0 0 0 0 0
South West
Garo Hills | 0 0 0 0 0
Eastern
West Khasi
Hills
District 0 0 0 - 0 0

2. List of District Wise C&D waste collection centres.

SI No. District Waste Collection Centres
1. East Khasi Hills Shillong
Z West Khasi Hills N.A
3. South West Khasi Hills N.A
4, West Jaintia Hills Jowai
5. East Jaintia Hills N.A
6. West Garo Hills - Tura
i South Garo Hills ' 7 Baghmara
8. East Garo Hills Williamnagar
9. North Garo Hills Resubelpara
10. Ri Bhoi N.A
11, South West Garo Hills N.A
12. Eastern West Khasi Hills N.A

District

Contact details : Email : memsecy socb-meg@gov.m" megspcb@rediffmail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary-2522802;
Scientific-2521514: Engineering-2521533; Legal-2520044; Laboratory-2521726; Administration-2520073,; Accounts-2522124: Telefax-2521764
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/3. Name and Contact Details of the Nodal Officer assigned for looking after the matter of CD waste

management in concerned State/ Union Territory.
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Si
No

Municipal Authorities

Name & Contact Details

1

Shillong Municipal Board

smb-meg(@nic.com

2

Shillong Cantonment Board

)

Baghmara Municipal Board

Shri. M.G Wanswett
Ph No. 03642223929

ceoshil-stats@gmail.com

bmbceol 23@email.com

=

Tura Municipal Board

ceotmb@ymail.com

Jowai Municipal Board

Shri. Manhunbeitki Passah
Ph N0.9863024731
ceol23imb@gmail.com

Williamnagar Municipal Board

Shri. F. Marak
Ph No. 9101884185

ceowmb@gmail.com

Resubelpara Municipal Board

rmbresu@gmail.com

79 7

(7 ‘.

(Dr. G.H CHYMNG,WS}
MEMBER SECRETARY

4

Meghalaya State Pollution Control Board

Shillong

Contact details : Email : memsecy.spcb-meg@gov.in, megspcb@
Scientific-2521514; Engineering-2521533; Legal-2520044; Labora

rediffmail.com:Telephone Numbers: Chairman-0364-2521217; Member Secretary-2522802;
tory-2521726; Administration-2520073; Accounts-2522124; Telefax-2521764
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M Gma" amit singh <semasingh.office@gmail.com>

I.LA. 691/2025 IN, O.A No. 1271/2024 Shri Khroo L Pariat. Vs. State of Meghalaya &
Ors.

1 message

amit singh <semasingh.office@gmail.com> Wed, Dec 10, 2025 at 2:21 PM
To: mscb.cpcb@nic.in, "ro.nez.shil@gmail.com" <ro.nez.shil@gmail.com>, Jerold Hollis Nengnong
<memsecy.spcbmeg@gov.in>, "CEO123JMB@gmail.com" <CEO123JMB@gmail.com>, "thakursumit79@gmail.com"
<thakursumit79@gmail.com>, Avijit Mani Tripathi <avijitmani@gmail.com>

Dear Sir,/Madam

Kindly Find attached scanned copy of Affidavit being e- filed on behalf of Respondent No. 5, Meghalaya State
Pollution Control Board. which is being served in advance copy as proof of service.

Thanking you.

Best Regards,
Ms. K. Enatoli Sema Adv.

(Clerk)
Rahul 7503630697

Office of Mr Amit Kumar Singh & Ms.K.Enatoli Sema,
Advocates-on-Record,

House No.60,

High Court Judges Colony,

H.G-03,

Sector 105,

Noida -201301.

U.P.

Mobile + 91 9818139636.

Phone (0120) 4926002

.D Affidavit.pdf
6678K
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